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K"lsloo of Alr·Far.s and Freight Rat .. 

3046. SHRI GADILINGANA GOWD: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to stato: 

la) whetber the Air India/Indian Air-
lines !lIe contemplating to revile the air-
fare/freight rates; and 

lb) if so, the details thereof and the 
rouoos Iborefor ? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) There is 110 such proposal at presenl. 
except lor promotional rares by Air·lndia, 
subject to I.A.T.A. Rellulatlons. 

(b) PO" DOr ariso. 

IndlRD Studellts StudylDglD ForeIgn 
Countries 

3047. SHRI GADILINGANA GOWD: 
Will tbo Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) the State·wise number of rndian 
students in foreign countries, country-wise, 
and the subjects in which they are specia-
lisina; 

(b) the number of such students who 
have over· stayed abroad; 

(c) the reasons for thetr overstay? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAO) : (a) A statement of Indian students 
abroad, country·wise and subject-wise is 
laid on the Table of the Sabha. r Placed In 
Library. &e No LT-141!69]. State-wise 
break· up is not available. 

(b) and (e). Information is not aval. 
lable. 

Pak Nationals In Aadbra Pradesh 

3048. SHRI GADILINOANA GOWD; 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the number of Pakistani nationals 
who have settled in the State of Andhra 
Pradesh during the last five years ; 

(b) the number of persons out of them 
who have extended their period of stay; 

(c) tbe number of prrsons out of them 
who bave returned to Pakistan; and 

(d) tbe number out of thorn to whom 
notices have been Issued? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOMB AfFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (a) to (d). 
The number of PakIstani n8tlooals who 
came to Andhra Pradesh durinll the five 
yean from 1964 to 1968 was 6402. Of tbem, 
S were llranted settlemeot facilities, 2S4 
were ,raoted extensIon of slay, 5994 return-
ed to Pakistan and 43 were lerved with 
quit Dotices. Of the 43 perSODS, who were 
served with quit Dollces, 9 returned to Pakls-
tlln on service of lucb ootices, 33 wero 
deported and tbe r._lnlol I filed 8 writ 
pelittoD wblch pondiDJ ill tbe Hl,h Coutt. 




